¢
| TEM NO. 12-C (MV) COURT NO. 12 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

WRI T PETITION (CIVIL) NO(s). 598 OF 2013

ANEESH D. LAWANDE & ANR Petitioner(s)
VERSUS
STATE OF GOA & ORS Respondent ( s)

(Wth appln(s) for ex-parte stay and office report)

Date: 30/07/2013 This Petition was taken up on nentioning today.

CORAM :
HON BLE MR, JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE DI PAK M SRA
For Petitioner(s) M. R F. Narinman, Sr. Adv.
M . Rohan Sharma, Adv.
M. Jayant Mohan, Adv.
For Respondent (s) M. Santosh Paul , Adv.

M. Arvind Gupta, Adv.
Ms. Savita Singh, Adv.
M. Harish Pandey, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Taken on Board.

I ssue notice returnable on 9th Septenber, 2013.

Dasti, in addition, is permtted.

Until further orders, operation of the inmpugned order dated
25.7.2013 passed by Respondent No. 2(Public Health Departnment of the
Governnent of Goa) shall remain stayed.

Learned counsel for the petitioners has handed over an
application for inpleadnent and an application for permssion to file
Addi tional Docurnents. Let the said applications be taken on record.

For the reasons stated in the applications, we allow the
above-sai d applications.
Let Cause title be anended, accordingly.

| (Raj ni Mukhi) | | (Harjinder Kaur)
| SR P.A | | Court Master



